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,.. Payment of compensation has been 
comple~d in respect of all the lZ79 "illag" 
except for an extent or97 acres in Village 
Da!. The proposal for payment of com-
pensation for this extent of 97 acres was 
received from the district revenue autho-
tities only in October 1979. In view of 
this delay and the lapse of such a lcmg 
period, the mattei had to ~ exammcd in 
detail by the Defence authoriti~. Action 
is now on hand to issue necessary finf.llcial 
sanction. 

is.istaDce to Faa:ai!". of Late Prlace 
Mirza Mohamm.ed Bedar Bakbt 

4215. SHRI INDRAJIT GUPTA: Will 
the Minister of HOME AFFAIRS be 
pleased to state: 

<a> whether the matter of rendering 
Government assistance to the widow and 
children of the late Prince Mirza Moham-
med Bedar Bakht, great grandson of 
the last Mughal Empercr, Bahadur Shah 
II, has rAOW been decided; 

(b) if so, whether any pension is pro-
posed to be granted to the family; and 

(c) whether the question of bringing 
Bahadur Shah's remains back to India 
from Rangoon was discussed with the 
President N e Win of Burma during his 
recent visit to Delhi? 

THE MINISTER OF STATE IN 
TIIE MINISTRY OF HOME AFFAIRS 
(SHRI YOGEl\i"DRA MAKWANA): 
(a) Yes, Sir. 

(b) It has been decided to grant poli-
tical pension to Smt. Sultana Begum 
widow of late prince Mirza Mohammed 
Bedar Bakh t, great grandson of the last 
Mughal Emperor, Bahadur Shah II @ R~. 
400/- per month as a very special case. 
All the concerned including Smt. Sultana 
Begum have been informed accordingly. 

(c) No, Sir. 

Retrenchment ill R.S.C.L. 

4216. SHRI M. RAMANNA RAI: 
Will the Minister of LABOUR be plea-
sed to state: 

<a) whether HSCL retrenched 239 wor-
kers from Kudramukh recently even 
though it is recruiting workers afresh 
at their other work sites; 

(b) whether he has received any repre-
sentation from H.S.C. Employees Asso-
ciation, Kudramukh iron ore project 

praying interference agft.U:.st rem nc)-.mrnt; 
and 

(c) if so, his reaction thereto? 

nIB ~UNISTF..R OF STATE IN 
TIlE Mll\1:STR Y OF LAEOUR 
(SHRIMATI RAM DULARI SIKHA): 
<a) According to the infonnati()n avail-
able with us consequf'nt (.n thr cemplr-
tion of wcrk aw~rded to H.S.C.L. at 
Kudramukh, H.S.C.L. has rf'tn'nC'hrd ~39 
departmental workers dil't'ctly CJT'.J=lo}"fd 
by thf'm on 24-9-lgBo. H.S.C.L. is not re-
cruiting f freFh in the catt'g'uy frc m ~hiC'h 
workrn haW' bcm I't'trrnchrd. 

(b) No rf'pre~ntation frem Hindu-
stan Steel "rorkers Constructicn Lirr.ited 
Employef's Associatien secn.! to havf 
been received. 

(c) Does not arise. 

SettiDg up of Industries in Foreign 
CoUDtries OD TUrD-key basis 

4217. SHRI SMAR MUKHER-
JEE : \\Till the Minister of INDUSTRY 
be pleased to state the total number of 
industrial units set up and expected to 
be set up by the NSIC (National Small 
Industries Corporation) on tum-key 
basis in foreign countries, country-wise ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): The Na-
tional Small Industries Corporation 
have received enquiries for setting up 
tum-key projects in Tanzania, Bangladesh, 
Indonesia, Nigeria, Kenya, PDRY-
Yemen, Afganistan and Iran. Except in 
the case of Tanzania and Kenya, the pro-
jects are in the initial negoti at ion stages. 
So tar 48 plants for setting up sma11 inds-
tries for an approximate value of Rs. 2' 25 
crores have been supplied to Tanzania 
aDd one plant to Kenya. 

New Factory of H.A.L. 

4218. SHRI A. NEELALOHITHA-
DASAN; Will the Minister of DEFENCE 
be pleased to state : 

(a> whether there is any proposal pend-
ing before Government of India regarding 
the starting of a new factory of Hindustan 
Aeronautics Limited ; 

(b) if so, what are the detai's of the 
proposal; 

(c) whether Government of Ketala 
has sent any proposal in this connection; 
and 




